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when he went to the Delhi University,
made the appeal that politics should
.. not enter there. If the Prime Ministers
:appeal iz not binding on others, at least
we expect it to be binding on the mem-
bers of his party. Sir, the Statesman
today has given a very impartial ver-
sion of the entire proceedings.

I have two or three suggestions to
make. I want to know: why should
there be a re-poll when it has been
proved beyond doubt that Shri Hari
Shankar was winning in the election.
Why should there be a total re-poll?
The second thing is that the Delhi
University has ordered an inquiry into
it. It js all very good. Hold an in-
quiry. But I have a suggestion to
make. The person who heads the in-
quiry should not be from any political
party, should have rothing to do with
the Delhi Administration, should have
nothing to do with the Delhi Univer-
sity. He should be an outsider. (In-
terruptions) Sir, another suggestion I
have to make is....(Interruptions)
The students interested in academic
life will suffer. Tqg avoid that, I have
a suggestion that in future let there be
decentralised counting of votes, Lect
every college have its own counting
and send a chit to the central autho-
rity. This will not involve tension
and unruly elements. Sir, please do
not allow the students agaipn to be-
come victims because the Police does
not take part or because the interested
political personalities flout the rules of
the Delhi University Students’ Union
clections.  This should not be allow-
ed, and this matter should be looked
inte.

REFERENCE TQ THE CONSTRUC-
TION OF KARAKORAM HIGHWAY

MR, CHAIRMAN : Mr. Mathur.
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MR. CHAIRMAN: The subject is
Pakistan.
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MR. CHAIRMAN: Not to be record-
ed.

SHRI SUNDER SINGH BHANDA.
RI (Uttar Pradesh) ;. Why is he speak-
ing now?

SHRI SHYAM LAL YADAV:- ',
(continued to speak)

SHR] SUNDER SINGH BHANDARI:
Whatever he has said should be re-
moved from the record. It is for the
Chair. You cannot speak without per-
mission.

MR. CHAIRMAN: It is not being re.
corded. Nobody should speak. Let
Mr. Mathur speak now. You kindly
start.

SHRIMATI AMBIKA SONI (Pun-~
jab): They pollute the entire atmos-
phere. i

1

MR. CHAIRMAN : That jis all right.

SHRI
(Bihar) :

SHIVA CHANDRA JHA
A point of order.

MR. CHAIRMAN: Where is the
point of order? There is no point of
order.

r
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MR. CHAIRMAN: There is no point
of order.

ot o w7 1 @ ww fAOm oqv. .

MR. CHAIRMAN: You are alsg there
on the list today., What am I to do?
You are giving daily at least two or
three notices. Please hear me. You
are the one Hon. Member who is not
failing to give at least two or three
notices daily. Today also I have given
you an opportunity, and I will £all
you.

SHRI SHIVA CHANDRA JHA : 1
gave notices on diffcrent subjects.

MR. CHAIRMAN: You will have
varieties.

SHRI B. SATYANARAYAN RED-
DY (Andhra Pradesh) : I gave a notice
only once, but you rejected it. He gives
so many notices every day.
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MR. CHAIRMAN: Supplementaries

are not alloweg on Special Mentions.

REFERKENCE TO PAKISTANI INFIL-
TRATION

IN THE POONCH AND
RAJOURI SECTORS
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in Poonch & Rajouri g4
Sectors

“Pakistanj troops again resorted to
unprovoked firing across in the line
of actual control iy the Rajouri sec-
tor early this week, according to in-
formation available here.

They used machineguns and rifles
in the firing on more than one occa-
sion the same day. Ng casualties
on the Indian side have been report-
ed. The Indian side did not return
the fire.

There had been more than one incis

dent of firing by Pakistanis last week.
also.”
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“Pakistan acquires several units of-
French missiles”
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The United States is trying to sup-
ply Corsair A7 aircraft on the ground
that Pakistan is demanding them to
offset India’s ground superiority. It
is pointed out that Corsair is not a
deep strike aircraft, but a ground
support fighter and is spo used by the
United States Navy and Air Force.
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According to these reports that
Pakistan has preferred A7 to Al0
showed that the target which is in
mind is India.



